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Sub: - DLA unstarred Question No0.260 due for answer on 28. 03 2025 asked by Sh.
- Sanjeev Jha.

May kindly see the PUC which is Vidhan Sabha Question (plaued opposite) received from
Deputy Secretary (Question Br.), Delhi Legislative Assembly Secretariat, GNCTD,
‘OldSectt. for kind perusal. The Dy. Secretary, Delhi Legislative Assembly has forwarded
the above said question asking wherein to furnish requisite reply by one day before from
scheduled time along with 100 c0p1es to them and 150 copies
Informatlon & Publicity, Delh1

for Directorate of

@ In this context, it is submitted that requmte 1nf0rmat10n was asked from the concerned

Branches of HQ/Zonal Asstt. .Commissioner of F&S through e-mail. It is further
. submitted that the reply from concerned bLancheq/Zonal Asstt. COll]llll sioner has been
- received and complied as under:-
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Authority for approval/signature please.
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: @In view of the above, if agreed and approved we ‘may submit the file to Competent

s

FSO (C001d )



Vidhan Sabha Question
Immediate/Out Today

Govt. of National Capital Territory of Delhi
Department of Food Supplies and Consumer Affairs
K-Block, VikasBhawan, I.P. Estate, New Delhi — 110002
(Coordination Branch)

No. F.3 (128)/DLA/Coord/F&S/2025/ = 2y -—3aq Dated: oy 3 a¢
To,

The Dy. Secretary (Question & Committee),

Delhi Legislative Assembly,

Old Secretariat,
Delhi-110054

Sub: -Delhi Legislative Assembly Un-starred Question No. 260 asked by Shri. Sanjeev Jha
Hon’ble MLA due for answer on 28/03/2025.

Sir, -

With reference to above cited subject, I am directed to forward herewith 100 copies
of reply of the above question, duly authenticated by the Competent Authority.

Yours faithfully,

Asstt. Cognik\i?s/io\ner,

oorcinaticH&Rinch

No. F.3 (128)/DLA/Coord/F&S/2025/=2 28— 229 Dated: 3
25

Copy for information to:

The Director, Directorate of Information and Publicity, Government of NCT of Delhi, Old
Secretariat Delhi along with 150 copies of the reply of above referred DLA Starred Question of
distribution of the House.
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